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Completion of Lateral Road Project 
in Uttar Pradesh

1285. SHRI B. R. SHUKLA: Will the 
Minister or SHIPPING AND TRANSPORT 
be pleased to state :

(a) whether the Lateral Road Project 
running through the Districts of Lakhimpur, 
Kheri, Bahraich and Gonda onwards in Uttar 
Pradesh was started as a military project dur
ing the time of Indo-China War and is still not 
fit and complete for the movement of any 
Military or Civilian Vehicles ; and

(b) in view of its strategic importance, by 
what time the said pioject will be completed 7

THE MINISTER OF PARLIAMENTARY 
AFFAIRS, AND SHIPPING AND TRANS
PORT (SHRI RAJ BAHADUR): (a) and (b). 
The Lateral road project was started not as a 
military project during Indo-China Wai but 
in I%4. The portion passing through the 
districts of Lakhimpur, Kheri, Bahraich and 
Gonda has, for the most part, been already 
completed and the remaining works in Uttar 
Pradesh are expected to be completed by end 
of March 1972.

Ecafe meeting at Manila for Boosting 
Regional Trade

1286. SHRI S. A. MURUGANANTHAM : 
Will the Minister of FINANCE be pleased to 
state :

(a) whether the annual general meeting 
of the United Nations’ Economic Commission 
for Asia and Far East held recently at Manila 
has decided to start a Small Scale Asian Clear
ance Union this year to boost regional t*-ade;

(b) if so, the nature and composition of 
the machinery to be set up for the purpose ; 
and

(c) whether India has agreed to participate 
in the scheme ?

THE MINISTER OF FINANCE (SHRI 
YESHWANTRAO CHAVAN) : (a) to (c). 
In pursuance of the Kabul Declaration of the 
Council of Ministers for Asian Economic Co
operation, a meeting of the Preparatory Com
mittee for the establishment of an Asian

Clearing Union was convened by the 
ECAFE at Bangkok from March 16 to 22, 
1971. At thii meeting the Committee finalised 
a Draft Agreement Establishing an Asian 
Clearing Union. The Annual Session of the 
United Nations’ Economic Commission for 
Ana and Far East held at Manila from 20th 
to 30th April, 1971 noted and expressed satis
faction at these developments.

The ECAFE Secretariat has forwarded to 
the Regional Member countries, for their con
sideration, a copy of the draft Agreement of 
the Asian Clearing Union. A copy of the draft 
Agreement has been rereived by India and is 
being examined. The nature and composition 
of the machinery of the Asian Clearing Union 
and India’s participation would depend on 
the provisions of the Agreement finally 
adopted on the ba<iis of the comments and 
reactions of the ECAFE member counliies.
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Setting up of Import and Export Bank

1288. SHRI SUBODH HANSDA: Will 
the Minister of FINANCE be pleased to state:

(a) whether Government propose to estab
lish Import and Export Bank to arrest the 
downward trend of exports ;

(b) if so, when this will be established ; 
and

(c) the proposed capital outlay of this 
bank?

THE MINISTER OF FINANCE (SHRI

YESHWANTRAO CHAVAN) : (a) to (c). 
There is no downward trend in the country’s 
exports. In fact, in 1070-71, exports have 
increased by 8.3%. No proposal is being pro
cessed at present for the establishment of an 
Export-Import Bank. Ilowevrr, it is hoped 
that the Banking Commission will examine 
whether there is a real need for such an insti
tution.

Separate Corporation to run four 
International Airports

1289. SHRI P. GANGADEB :
SHRI S. M. KRISHNA :

Will the Mimstci of TOURISM AND 
CIVIL AVIATION be pleased to state :

(a) whether Government have decided to 
set up a separate Corporation under the Com
panies Act to run four international airports ;

(b) if so, reasons for this decision ; and

(c) how fat this will help Government ?

TIIE MINIS HiR OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH) t
(a) Government have decided to constitute 
a Statutory Corporation for the management 
of the four international airports. Legislation 
will shortly be introduced in Parliament for 
this purpose.

(b) and (c). In view of the rapid develop
ments in civil aviation, Government feel 

that a commercially oriented organisation with 
adequate autonomy and flexibility will be in 
a better position to provide the necessary dyna
mism for the development and management 
of our international airports than a Govern
ment department.

f?mr* w t o t

1290. «ft apr?*w xm afaft : wr 
farT *bfr 5PTT% fTTf ^ V \  :

(v )  w i  * r o n r  *P*T$*rT

$ s fW rfw  fa*PT % h w

iTfr *fe«rr s m fo s  ^  3PT arte




